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Poedgraiae Prteee
• lit  8hri P. Kimimoorthy:

Shri P. Gopalan:
8hri A. K. Gopalan:

Will the Minister of Food aad Agrt- 
w lt iic  be pleased to state:

<a) whether it is a fact that tha
former Union Food Minister had given
categorical assurance to the nation at
the time of devaluation that the coat
of foodgrains would not be affected
by the devaluation of the rupee; and

(b) if so, whether the devaluation
has made any impact on the prices of
foodgrains since that assurance had
been given?

H e  Minister of state la (be Minis­
try mt P M , Agriesttare. C w w u K y
Development aad C—peratiea (Shri
Aaaaaakefe Sttad*): (a) It has not
been possible to trace any such assur­
ance given to the nation by the for­
mer Union Pood Minister. However,

on the devaluation of the Rupee Dn
the 6th June, 1966, the Government
had taken a decision not to raise the
issue prices of foodgrains issued from
the Central stocks even though the
cost of foodgrains had gone up con­
siderably consequent upon devalua­
tion.

(b) The issue prices of foodgrain#
supplied from Central stocks were
maintained ut the pre-rievulua ion
level until Novpmbt‘r-Dec»'rn*vr, 1966,
when the issue prices of foodgrains
were raised in order to 1 educe the
quantum of subsidy borne by the
Government. In the case of market
price.s of foodgrains, there has been
some rise aftai devaluation *hich is
also at ributable to successive poor
harvests during the last two seasons.

National Highway No. 14
*611. Shri Tridib Komar Chaudknrl;

Shri S. C. Samanta:
Will the Minister of Transport aad

Shipping be pleased to stale.
(a) whether it is a fact hat the

work of widening and strengthening
of National Highway No. 34, which
provides the only road link ^ctweer
the port of Calcutta and *ssaxn»
throogh North Bengal, has been held
UP due to delay in sanctioning the
revised cost estimates; and

(b) the total amount sanctioned fot
the widening and strengthening of this
National Highway and *hr amount
spent so far?

The Minister of Transport aad BUr
ptng (Dr. V. K. K. V. Kao): (a) Nc
Sir.

(b) Thirteen estimates, aggregating
Rs. 111.09 lakhs tar widening end
strengthening of this National High­
way, have been sanctioned. Aa
expenditure of Rs. 62.13 lakhs hat
been booked on these works up o tbr
end of 1963-66,

PoedgrafaM Sappty- to Kerala
* f l l  Sfcri Vtsbwa Nath Pandey:

S M  C. E. Ohaksapeal:
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Shrtmaii Stated* Oopilu:
Shri P. Gopalan:

Will the Minister of Food and Agrl- 
tfelture be pleased to state:

(a) whether it is a fact that the
Chief Minister of Kerala State ha»
recently asked the Central Govern­
ment for the special quota of food­
grains specially rice to prevent a
collapse of the rationing system in the
State;

(b)if so, the reaction of Govern­
ment thereto; and

(c)the quantity of foodgrains which
will be supplied to the Government of
Kerala?

The Minister of State in the Minis­
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasaheb Shlnde): (a) The Govern­
ment of Kerala have been asking lor
enough rice to meet the requirements
of rationing.

(b) and (c). Every effort is being
made by Government of India to meet
the State’s requirements.
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Food rn|MluiiBi«l> *f people in
Greater Boakj

•f̂ r Shrl George Fduada:
Shri J H. Fntel:
8hri Midkx Lhnye:

Will the Minister of Food and Agri- 
callan be pleased to state:

(a) whether  Government  have
assumed special  responsibility  lor
meeting the requirements of food for
the people living in Greater Bombay;

(b)the quantity of foodgrains sup­
plied to Greater Bombay per month
under this special arrangement; and

(c)the percentage of the total re­
quirements of Greater Bombay met by
the Central Government?
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